489 Papers Laid

ﬂJJ A statement (Hindi and En-
glish versions) regarding Re-
view by the Government on
the working of the Tata Me-
morial Centre. Bombay, for
the year 1990-91.

(10) A statement (Hindi and English

versians) showing reasons for
delay I~ laying the papers men-
tioned at (9) above.[Placed to
Library See No. LT- 1414/92)

(11) (i) A copy of the Annual Report

(Hindi and English versions)
of tha Tata Institiute of Funda-
mental Reserch, Bombay, for
the year 1990-91 along with
Audited accounts.

(ii) A statement (Hindi and En-
glish versions) regarding Re-
view by the Government on
the working of the Tata Insti-
tute of Fundamental Re-
search. Bombay, for the year
1990-91.

(12) A Statement (Hindi and English

versions) showing reasons tor de-
lay in laying the papers mentioned
at (11) above.[Placed in Library.
See No. LT-1415/92)

(13) (i) A copy of the Annual Report

(Hindi and English versions)
of the Institute of Mathemati-
cal Sclences. Madras, for the
year 1990-91together with
Accounts.

(i) A statement (Hindi ard En-
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(15) A copy of the Union Public Service

Papers Laid 490

commission (Exemptionfrom Con-
sultation) Amendment Regulations,
1991 (Hindi and English versions)
in Notification No.G.S.R.
666 in Gazette of India dated the
30th November, 1991 under article
320(57 of the Constitution.{Placed
in Library. See No. LT-1417/92]

(16) A copy each of the following Noti-

fications (Hindi and English ver-
sions) under sub-section (2) of
section 3 of the All India Services
Act, 1951:-

() Thelndian Administrative Ser-
vice (Appointment by Com-
petitive Examiniation) Amend-
ment Regulations, 1991 pub-
lished in Notification No.
G.S.R. 759(E) in Gazette of
India dated the 28th Decem-
ber, 1991.

(i) The Indian Police service (Ap-
*  pointment by Competitive Ex-
amination) Amendment Regu-
lations, 1991 published in No-
tification No.G.S.R. 760 (E) in
Gazette of india datedthe 28th
December. 1991.[Pleased in
Library See No. LT-1418/92)

(17) A copy of the Memorandum of

Understanding 1991-92 between
Nuclear Power Corporation of In-
dia Limited and the Department of
Atomic Energy (Hindi and English
versions) [Placed in Library. See
No. LT-1419/2] °

glish versions) regarding Re- Annual Report and Review of the central
view by the Government on Machinl Tool institute, Bangalore

the working of the Institute of
Mathematical Sciences. Ma- THE MINISTER OF STATE IN THE
dras, for the year 1990-91. MINISTRY OF INDUSTRY (PROF. P..
KURIEN):Sir, | beg to lay on the Table:-
(14) A statement (Hindi and English

versions) showing reasons for de- (1) (i) A copy of the Annual Report
lay in laying the rs mentioned (Hindi and English versions)
at (13) above in Library of the Central Machine Tool

See No. LT—1416/92] institute, Bangalore for the
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@)

(3)
- and English versions) of the Con-

Annusl

(4)

year 1990-91 along with Au-

dited Accounts.
(i) A Statement (Hindi and En-
glish versions) regarding Re-
view by the Government on
the orking of the Central
Machine Tool Institute. Ban-
galore, for the year 1990-
91[Placed in Library See No.
LT-1420/92)

(i) A copy of the Annual Report
(Hindi and English versions)

of the Process cum Product
Development Centre. Meerut,
forthe year 199091 along with
Audited Accounts.
(i) A statement (Hindi and En-
glish versions) regarding Re-
view by the Government on
the working of the Process
Cum Product Development
Centra, Meerut, for the year
1990-91[PlacedinLibrary See
No. LT-1421/92]

A copy of the Annual Report (Hindi

troller General of Patents, Designs
and Trade Marksforthe year 1990-
91 under section 126 of the Trade
and Merchandise Marks Act,
1958.[placed in Library .See No.
LT-1422/92)

A copy of the Annual Repon (Hindi
and English versions ) of the Con-
troller-General of Patents Designs
and Trade Marks forthe year 1990-
91 under section 155 of the Pat-
ents Act. 1970. [Placed in Library
.See No. LT-1423/92)

Report and Review of the
Scooters india Limited.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K.
THINGON):Sir, | beg to lay on the Table:-

(1)

A copy each of the following pa-
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* pers (Hindi and English versions)

)

under sub-saction (1) of sattion
619 A ofthe Companies Act. 1956:-

(I} Astatement regarding Review
by the Government on the
working of the Seooters India
Limited for the year 1990-91.

(i) AnnualReportofthe Scooters

India Limitedforthe year 1990-

91 along with Audited Ac-

counts and comments of the

Gomptrolier and Auditor Gen-

eral thereon.

Astatement (Hindi and English ver-
sions) showing reasons for delay
inlaying the apers mentioned at (1)
above.[Placed in Library See No.
LT-1424/92)

Employee State Insurance Corporation

Regulations, 1992

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF LABOUR (SHRI PABAN SINGH
GHATEWAR): Sir, Ibegto lay onthe Table:-

(1)

2

Apy of the Employees’ State Insur-
ance Corporation (Staff and Con-

ditions of Servce) (Amendment
Regulations, 1992, (Hindl and En-
glish versions) published in Notifi-
caticn No. Vig (1) 74 in Gazette of
Indiadatedathe 18th January, 1992
undar sub-section (4) of section 97
of the Employees’ State Insurance
Act, 1948. [Placed in Library. See
no LT-1425/92) ) .

Astatement (Hindi and English ver-
sions) on Actiontaken or proposed
to be aken on the Convention and
Recommendation adopted by the
Tlst Session of Intemational Labour
Conference (June, 1985). [Placed
in Library. See No LT-1426/92)

12.37 hrs.

At this stage, Shri Syed Shahabuddin came
and stood on the floor near the Table.



